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A CENTRAL ADMINIS TRQTJJE TRIBUNAL
K4 PRIMCTFAL BENCH

New Delhi, this the 3l1st day of July, 1987,

Hom "ble Mr. N. Sahu, Member (A)

T Zmt, Laxmi,
Widow of lat Shril ?an Ch and
(Formerly Mazdoor {(CLw
3, R.P.D., ABC)
fo Bhrl Jagan HWath, L
5 Mo. 32, House No,4Bf
ar Pura, : -
Bagh, Delhi-119 885

Fam Babu

/0 lat Bhrl Ram Chand

(Formerly Mazdoor{Civilian?,

2, R.P.D., ASBCH

C/o Shri Jagan MNath, Fish Merchant

* Gall No.32Z, House No.4BB7,

Ralger Pura,

Karol Bagh, Delni-110 nas seadpnlicants

N3

(By Advocate : Shri D.N. Sharma)
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Union of India. Through

i, The Secretary to Govi. of Tndia
Minlstry of Defence
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Mew Delhi

“1

B The Quar e
Quarter Mas
g

i~3

Master uwne.al
- JGnu "3 Branch

Sens Rhawan .

Ay hwud
o DLHL 9.

i
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Neéy J’lnl 14

3. The Director General of Suppli
Transport,

GQuarter Master Genral < Branch(57T-17)
Army Headyuarters,

D.H. €. Post OFfice, .
Mew Delhi-118 011 « s Respondents

)

QRDER_(ORAL )

Hon'ble Mr. N. Sahu, Member (A)

Heard Shri DN, Sharma, lesrned counsel Tor

the applicant,
/\/
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z. Applicant  No.l  1s & widow of late 3Shri Ram

while in service» o Z8.085.1992. The deceased was
survived by & widow, two sons and three daughter

Applicant No.l sought for compassionate appointment on
& Group DT post for Sh.Ram Babu, her son, the second
applicant. Ehe was informed by the DGES&T, Army
Headguarters, New Delhl by letter dated 24,.05.199¢4
that he was under aged and his case would rot be

till he attalned the minimum age of 18
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Accordingly, tLhe Commandant,
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Petroleum Depot, ABC, Mathura re—ocpened hls case after

he attalined majority. The applicant walted for one

year anu submitted the representation dated 18.0%,190¢
Lo the Director General of Supplies and Transport,
Army Headguarters, Mew Delhi {copy ot the

2

representation dated 18.09.1998 as Annexure A-5 to the
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repiresentation dated 24.11.1996 to the Quarter MastLer
General, Army Headguarters, New Delhi (Annexure A=)

which also has not been disposed of. This Application

Respondent MNo.Z, the Quarter Master Genersal for

disposing of the representation datred 24, 11.185¢6,

N S I . iod o e e , 4
the representation dated 24.11.199% (Annexure A-6)

within a perlod of six weeks from the date of receinpt
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hwl b, For Tacility of Respondent MNo.

the OA along with enclosures shall be

Lo o him.

3, I¥  the applicant is still aggrieved., ns 13

free to approach this Tribunal against the order.

02 is disposed of as above., No Costs.
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{ N. SAHU
Member (A)



